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Benefits of food security guarantee

+578. SHRI LAL SINH VADODIA: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

{a) whether it 1s a fact that the benefits of the food security guarantee are

not reaching to the consumers timely in the country;

(b) if so, whether Govemnment 1s contemplating to provide the above benefits

timely; and
{c) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI RAMVILAS PASWAN): (a) to (¢) Central Government has
enacted the National Food Security Act, 2013 (NFSA) which came into effect on 5th
July, 2013. Based on the preparedness and identification of beneficiaries reported by 13
States/UTs, foodgrains under NFSA are being allocated to them. Remaining 23 States/
UTs have not completed all the preparatory measures required for implementation of
the Act Allocation of foodgrains under existing Targeted Public Distribution System
(TPDS) is continuing in these States/UTs.

Government makes allocation of foodgrains to the States/UTs under TPDS/NFSA
every year on annual basis for the period from April to March. Under the existing
instructions, the State/UT Governments are to ensure lifting of the allocated foodgrains
from the Food Corporation of India by the last day of the month preceding the
allocation month and further ensure the physical delivery of foodgrains to the fair
price shops by end of the month preceding the allocation month and in any case
not later than the first week of the allocation month.

Procurement of crops from backward and tribal areas

+579. SHRT RAMDAS ATHAWATLE: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

{a) the quantum of wheat, rice, sugarcane and other Kharif crops that has been
procured, particularly from the backward and tribal areas of the country, including

Maharashtra, during the last three vears;

(b)  the number of farmers benefited from this move particularly in the backward
and tribal areas, State-wise; and

{c)  whether Central Government has taken any steps for providing remunerative
prices to farmers for their crops, particularly belonging to the backward and tribal

areas of the country?

TOriginal notice of the question was received in Hindi.
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THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI RAMVILAS PASWAN): (a) and (b) The quantum of Rice,
Wheat and other Kharif crops procured in Central Pool (State-wise) during last three
years are given in Statement-I, 1T and III respectively (See below). As far as sugar

cane 1s concemed, it 1s not procured by Central Government.

Separate figures of procurement for backward and tribal areas of country and

data regarding number of farmers benefited is not maintained by the Ministry.

{c) Yes, Sir. The steps taken by Central Government for providing remunerative
prices to farmers including backward and tribal areas for their crops are given in
Statement-IV (See below). In the Memorandum of Understanding (MoU) signed with
Decentralised Procuring (DCP) States, emphasis for making special efforts by State

Govemment to extend procurement operations to poor and backward districts has

been given.
Statenment-1
Procurement of rice for Central Pool
(Fig. in LMT)
Sl. No. States/UTs KMS 2011-12 KMS 2012-13 KMS 2013-14 KMS 2014-15%*
1. Andhra Pradesh 75.42 64.86 37.37 35.07
2. Telangana 4353 34.35
3. Assam 0.23 0.20 0.00 0.11
4. Bihar 15.34 13.03 9.42 16.3
5. Chandigarh 0.13 0.12 0.12 0.1
6. Chhattisgarh 41.15 48.04 42.90 33.55
i Delhi 0.00 0.00 0.00 0
8. Gujarat 0.04 0.00 0.00 0
9. Haryana 20.07 26.09 24.06 2:3
10. Himachal Pradesh 0.01 0.01 0.00 0
11. Tharkhand 2.75 2.15 0.00 0.02
12 Jammu and Kashmir 0.09 0.02 0.00 4]
13. Karnataka 3.56 0.59 0.00 0.83
14. Kerala 3.72 2.40 3.59 3.74

15. Madhya Pradesh 6.35 8.98 10.45 8.07
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Sl. No. States/UTs KMS 2011-12 KMS 2012-13 KMS 2013-14 KMS 2014-15*
16. Maharashtra 1.78 1.92 1.61 1.99
1. Nagaland 0.00 0.00 0.00 0
18. Odisha 28.66 36.15 28.01 34.86
19. Puducherry 0.05 0.00 0.00 0
20. Punjab 77.31 85.58 81.06 77.81
21. Rajasthan 0.00 0.00 0.00 0
22. Tamil Nadu 15.96 4.81 6.84 9.43
23. Uttar Pradesh 33.57 22.86 11.27 16.82
24. Uttarakhand 3.78 4.97 4.63 4.65
25. West Bengal 2041 17.66 13.59 17.63

ToTaL 350.36 340.44 318.45 315.46

Note: Rice includes paddy in terms of rice.
* Procurement during KMS 2014-15 is under progress. Data reported as on 20.07.2015.

Statement-I1

Procurement of wheat for Central Pool

(Figures in lakh tonnes)

Sl. No. States/UTs RMS 2012-13 RMS 2013-14 RMS 2014-15 RMS 2015-16
1. Punjab 128.34 108.97 116.41 103.44
2 Haryana 86.65 58.73 64.95 67.78
3. Uttar Pradesh 50.63 6.82 6.28 22.67
4. Madhya 34.93 63.55 70.94 73.09

Pradesh
5. Bihar 7.72 - - 0
6. Rajasthan 19.64 12.7 21.59 13
T Uttarakhand 1.39 0.05 0.01 0.04
&. Chandigarh 0.17 0.08 0.05 0.11
9. Gujarat 1.56 - 0.73
10. Maharashtra 0.02 0 0 0
11. Others 0.43 0.02 0.00 0.02

TotaL 381.48 25092 280.23 280.88
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Statement-IT"

The steps taken by Central Government for providing remunerative prices to

Jarmers including backward and tribal areas for their crops

1. Keeping in view the procurement potential areas, procurement Centres for
MSP operations are opened by Government agencies, both FCl and State

Govemnment, after mutual consultations.

2. Farmers are made aware of the MSP operations by way of advertisements
like displaying banners, pamphlets, announcement for MSP and specification

in print and electronic media.

3. Payment for the wheat and paddy procured from farmers is either made
directly to the farmers or through arthias/co-operative societies as per
prevailing system of the State. Payment to farmers are also made through
Afc payee cheque/electronic mode. Even in respect of paddy purchased by
millers, GOI has already advised State Government to ensure payment to
farmers by millers/Pvt. traders through A/c payee cheque so that trail of
payment can be made while issuing MSP certificate to millers for delivery

of levy rice to State Government/FCIL.

4. State Governments are encouraged to undertake decentralized procurement,

so as to enhance the procurement of foodgrains.

5. MSP has been enhanced from time to time to encourage delivery of foodgrains

into Central pool purchase.
Implementation of DBT scheme

580. SHRI RAVI PRAKASH VERMA: Will the Minister of CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

{a)  whether Government 1s planning to directly transfer the food subsidy to

consumers to restrict fake beneficiaries;
{b) if so, the details of the plan prepared by Government in this regard,

{c) whether Government has estimated that the subsidy bill could fall by 20
per cent a year if the Direct Benefit Transfer (DBT) scheme is fully implemented;
and

(d) if so, the steps taken by Government to implement the DBT scheme fully?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI RAMVILAS PASWAN): (a) to (d) There are various methods

to check leakages and diversion of foodgrains. Direct Transfer of Cash subsidy is one



